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HAIGH> COURT OF JAMMU AND KASHMIR AT JAMMU .

ORDER No: \SDE . DATED- [ Yo )R
Sanction is hereby accorded to the allotment of funds in _favout of the/ following Subordinaiz
Courts under Major head 2014-Adm. of Justice, Sub head 0495, High Court under object head -
“Office Expenses” under e-Courts project for the current year 2017-18, for meeting the recurring
expenses for the employees appointed under e-Court Project as per detail given below:-

-g_

S. Nawe of the court ' Amount ( In Rs)
I Pr, Distt. & Sessions Judge, Jammu. . 10,000/-
2 Pr, Distt. & Sessions Judge, Udhampur 10,000/
3 | Pr. Distt, & Sessions Judge, Kathua ) 10,000/
4 Pr. Distt. & Sessions Judge, Samba 10,000/
5 Pr. Distt. & Sessions Judge, Ramban. .| 10,000/
6 Pr. Distt. & Sessions Judge, Pooncl. - 10,000/
7 Pr. Distt. & Sessions Judge, Rajouri. : 10,000/
3 Pr. Distt. & Sessions Judge, Kishtwar. | 5,000/
9 Pr. Distt. & Sessions ‘Judge, Bhaderwal. _ 10,000/
10 - | Pr. Distt. & Sessions Judge, Reasi. - C 10,000/
1] Pr. Distt. & Sessions Judge, Srinagar. ) : 10,000/ .
12 Pr, Distt, & Sessions Judge Budgam, e 10,000/
13 Pr. Distt. & Sessions Judge, Anantnag, . 10,000/
14 Pr. Distt. & Sessions Judge, Shopian. ‘ 5,000/
15 | Pr. Distt. & Sessions Judge, Pulwama. 10,000/
16. Pr. Distt. & Sessions Judge, Baramulla, , 10,000/
17 Pr. Distt. & Sessions Judge, Kupwara, -~ ; 10,000/ -
18 Pr. Disit. & Sessions Jud&e', Ganderbal. ) .1 10,000/
19. Pr. Gistt.' & Sessions’ Judge, Bandipora, ' 10,000/
20 | Pr. Disit, & Sessions Judge, Kulgam. 10,000/
21 Pr. Distt. & Sessions Judge, Leh. ) ) 10,000/
22 Pr. Disii. & Sessions Judge, Kargil. 10,000/

' Total;- ) f 2,10, 000/- 1 )

By Order v . kﬂ_\g_,_ —
- uty Registrar(Acctts). | F, 1

Co, he:- . |
Pygtﬁé 920~ 65 /APC/ . Dated:_| ") [/ p" %[8 (y\/

Pr, D&S Judge, Jammuw/Udhampur/Kathua/Samba/Ramban/Poonch/Rajouri/Kishtwar/Bhaderwah/ n
Reasi/Srinagar/B udgam/Anantnag/Shopian/Pulwama/Baramulla/Kupwara/Ganderbal/Bandipora/
K ulgam/Leh/Kargtl Sorinf. with direction to. meet the expenditure only for the employees appointe.’
.under e-Court prolect ‘against the travelling expenses incurred while visiting a Tehsil Court.

"Treasury Officer Sub Treasury Distt. Court Complex Jampur Jammu.

Treasury Officer Sadar Try, Srinagar

" Treasury Officer, Kathua/Baramulla/Samba/Ramban/K ulgam/Anantnag/RajourI/ShoplarM ]
Pooncll/Ktshtwar/Leh/Kargtl/Udhampur/Pulwama/Reasz/Gan(lerbal/Bandzpura/K upwara/Bhaderwai;
/Budgam.

voeui for inf. and necessary actton. -
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